No. 8/6(1)/2020-H(P1)
GOVERNMENT OF MANIPUR
SECRETARIAT: HOME DEPARTMENT

ORDERS BY THE QQHFERHDH! MANIPUR
Imphal, the 22™ March, 2020
In exercise of the powers under section 8 and 9 of The Manipur Epidemic Diseases, COVID-19
Regulations, 2020, all persons who were outside the country within the period from 01/01/2020 to
28/02/2020 and have entered Manipur after 01/03/2020 are hereby ordered to contact phone

number 8787608315/ 9856174524/ B258921124/ 7085455675 of the Home Department,
Government of Manipur and also submit information as per format below by email to

nipur I by 24/03/2020.
1.Name 2 Age 3.Name of parents | 4.Present
Address
SName of country from | 6.Place of relurn | 7.Date of return to | 8.Health
where you returned lo India Imphal/ Manipur condition

Section 14 of the above Act makes violation of any provisions punishable under section 188 of the
Indian Penal Code (45 of 1860). Information of persons who entered Manipur is available with the
government.

By orders & in the name of the

Govarnar,
_.-#ﬂ‘_'-h
( H.Gyan Prakash)
Special Secretary (Home),
Govt. of Manipur
Copy to:
1. Secretary to Hon'ble Governor, Raj Bhawan, Manipur
2. Secretary to Hon'ble Chief Minister, Manipur.
3, PPSto Hon'ble Deputy Chief Minister, Manipur
4. PP5to all Hon'ble Ministers, Manipur,
5. The Chief Secretary, Govt. of Manipur,
6. All Additional Chief Secretaries, Govt. of Manipur
7. The Director General of Police, Manipur. For kind infoermation and necessary action.
8. Principal Secretary, Transport, Govt. of Manipur. For kind information and necessary
action.
9. Principal Secretary, Health & Family Welfare, Govt. of Manipur. For kind information

and necessary action.
10. All Administrative Secretaries, Govt. of Manipur
11. All Deputy Commissioners. For necessary action and enforcement.
12. All Superintendents of Police for enforcement of the above orders.
13, Director, Information & Public Relations, Manipur for wide publicity.
14, Station Director, DDK, Imphal and AIR, Imphal
15. Guard file.



